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Investment in highways and ports

*80. SHRI RIPUN BORA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether it is a fact that the Government proposes to accumulate T 25 lakh

crore out of budgetary support for investment in highways and ports;
(b) if so, the details thereof;
(c) the foreign funds contracts between the stakeholders therefor; and

(d) the details of projects where these funds would be utilized and the investment

process therein?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI): (a) to (d) A Statement is laid on the Table of the House.
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Statement

(a) to (d) No Sir. The Government has allocated a total Gross Budgetary Support
(GBS) 0f T 46,834 crores including cess and toll remittance for 2016-17 for the Ministry
of Road Transport & Highways. In addition, Internal and Extra Budgetary Resources
(IEBR) of ¥59,279 crores has also been allowed to be raised for Highways in 2016 -17.
For Ministry of Shipping, the Government has allocated a total GBS of ¥ 1531 crores. In
addition, IEBR of ¥ 3183.14 crores has also been allowed.

There is a proposal to spend around ¥ 7 lakh crores to develop National Highways
of around 50,000 kms. in the next 5 years. For Sagarmala port development the project
cost is ¥ 73,375 crores and in respect of Sagarmala Port modernization it is ¥ 9891

Crores.

SHRI RIPUN BORA: Mr. Chairman, Sir, I am putting this question on the basis
of a very tall claim made by the hon. Minister in 'The Hindu' dated 20.1.2016, wherein
the Minister said that he was going to raise I 25 lakh crores as foreign investment for
improvement of National Highways, Ports .. and Shipping. But in the reply, the hon.
Minister has totally denied this. I have no issue on this. At the end of the reply, the
Minister has mentioned that ¥ 7 lakh crores are going to be spent by his Ministry for
development of national highways covering around 50,000 kilometres. My question is
that in these 50,000 kilometres, whether the maintenance of the national highways is

included or this is exclusively for new construction. This is my question.
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MR. CHAIRMAN: Thank you.
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MR. CHAIRMAN: Thank you.
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MR. CHAIRMAN: Thank you.
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MR. CHAIRMAN: Thank you.
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MR. CHAIRMAN: Second question; quickly, please.

SHRI RIPUN BORA: Sir, I want to know from the hon. Minister whether the
Minister will institute a departmental inquiry into the very, very bad quality of work
in the North Bank of Assam, to which I belong. The four-laning work on the road from
Biswanath Chariali to Itanagar of Arunachal Pradesh, which is in front of my house, is
going on there. Through RTI, I have collected the DPR on the plan estimate. But on the
field, I have seen that the layer of the land and the layer of the metal is not as per the DPR
and the Plan estimate. So, will the hon. Minister institute a departmental inquiry into these

irregularities?
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MR. CHAIRMAN: Question Hour is over. The House is adjourned till 2.00 p.m.



